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FuncUoalu ot H.M.T. at BluWDaPl' 

4426. SHRI RAMJTBHAI MA'VANI: 
Will the MiniBter of INDUSTRY ·be 
Dleased to state: 

(a) whether the Government are 
aware that the Machine Tools Indus-
try a public sector undertaking which 
is situated at Bhavnagar '(Gujarat 
State) iG not working properly and 
not yeilding full production; 

( b) if so, the reasons thereof; 

(c) the steps taken for its full uti-
lisation; 

(d) what is the production isince 
its inception; 

( e) wfiether Government have ap-
pointed any Committee or propose to 
appoint such a Committee to go into 
&he details of the same; and 

(f) if so, the details thereof and if 
not, the reasons therefor? 

'mlE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRI ~  CHANANA): (a) 
The production performance ot Guja-
r~  ~ a e Machine Tools Corporation 
Lumted at Bhavnagar is reported to 
be satisfactory .. 

(b) and (c). Does not arise. 

(d) It has been reported that the 
Company commenced production in 
the middle of last year and produced 
96 Centre Lathes during 1979-80. 
Actua1 production m the first quarter 
of 1980-81 has been 55 .cnachines 
against the planned target of 50 
ma~hines  The company expects to 
achieve the targetted production of 300 
machines set for the year 11180-81. 

(e) No, Sir. 

(f) Does not arise. 

4427. SHRI B. K. NAIR: Will the 
PRIME MINISTER be pleased to state: 

'8) whether ·Government J>ropo&e 
to 11et up a Central "En\tirOnmem&l 
J\gency; and 

( b) if so, details covering .its .scmpe, , 1 
functions, powers and constitution? 

THE MINISTER OF STATE IN 
THE MINISTRY OF DEFENCE 
(SHRI C. P. N. SINGH): (a) 

In 1972 the Government of India, 
constituted the National committee on 
Environmental Planning and .coordi-
nation (NCEPC) to adviae the Gov-
ernment in all matters relating to the 
environment. The committee consists 
of leading ecologists, naturalists and 
environmental specialists as well as 
heads Of concerned ·administrative de-
partments of the Government. The • 
~ ar men  of Science and Technology 
has been entrusted with the respon-
sibility of dealing with environmental 
matters and provides Secretariat sup-
port for NCEPC. More recently, in 
February 1980, Government has con-
stituted a Committee under the chair-
manship of the Deputy Chairman,. 
Planning Commission, to review the 
existing legislation and administrative 
arrangements at the Central and State 
levels for environmental conservation 
and protection, and to recommend 
suitable measures to ensure environ-
mental quality. The Committee is ex-
pected to submit its report by July 31, 
1980. The recommendations o'f the 
Committee are to be considered by the 
Government in making decisions re-
garding immediate a.nd long term 
measures for environmental protec-
tion and conservation. 

(b) Does not arise at this 9tage. 
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